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IN THE CENTRAL ADMINI STRATI yE Tfl BUNAL HYDERABAD BENCH AT HYb2IABAD 

- 	 Oa.No.40/94. 
Datdof Orders 20-1-94. 

Betweeris 	 - 

V. Chandrajcanta. 
Applicant. 

and 
The Director, National Geophysical Research 

Institute, Uppal Itad, Hyderabad-7. 

.. Pespondents. 

For the Applicant: Mr A.Prabhakara Sarina, Advocate 
For the Respondents— 
CORAMs 

THE HON' BLE MR.JU8TICE v.NEELADRI Rid) $ VICE-CHAIRMAN 
- 	

- 	AND 

THE kVtV BLE Lt.R.RANGARMM .i MEMBER(AIYIW) 

The Tribunal mãdethe fcl]owing orders- 

Status--quo as on today. pending consideration in 
regard to admission. 

Post it toncrrow i.e. 21-1-1994 for consideration in 
regard to admission. 

/ 

To 
1. The Director, National Geophysical Researä 

Uppal koàd, Hyde rabad-7. 
2 • One copy to Mr.A.Prabhakara Sarma, Advocate, CAT.Hyd. 

One copy to Mr.C.B.Desai, SC for CSIR, cAT.Hyd. 
One spare copy. 
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CHECKED Y / 	 APPROVED BY 

IN THE CFATRAL 
TRIBUNAL - H)MERADAD :sE:cH FULEpJEAD 

THL HON 'a 	 VONEELADRI RAO 
VI 	Pykjq  

i-T 	
AID 

THE HO'BLL IVIR.&43.Gofl}u 	:MEMI3ER(A) 

THE - HON ' BLE HR. 	 KR 
MEMBER( J) 

THE NON' BLE MR.R.RANGAFTJYci SMEMBER(A) 

Dated;)j. )-1993 

ORDER/JUq1__ 

in 
O.A.No. 

T.A.1\10.  

Admit ed and Interim_directions 
is sue 	* 

St 	Os/k 	

Ok  
Al low d. L 
Disposed of with directions 

L. 	3ssed. 
Dismssea as wjthdtawn 
Dlsmssed for default. 
Rej cted/Ordered 

No order as to costs 	- 	/ 
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